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Shri Kaushik Kumar Sharma,
Joint Registrar (Vigilance),
Gauhati High Coutt,
Guwahati.

From

To,

Copy to:

Joint Registrar,
Gauhati High Court,
Itanagar Permanent Bench,
Naharlagun.

out a cu*unuti,1t November,2021.

Yours faithfullY,

sa,t-

JT. REGISTRAR ruIGII.ANCE)

JT.REGISTRAR ruIGILANCE)

AB

TA

Sub:- Casual Leave with station leave permission.

Ref:- No. HC(IB) -Ir fi lzot9 I (v otr) I Dated 01. 1 1.2021.

Sir,

Withreferencetotheabove,IamdirectedtoinformyouthatShri
Yomge Ado, District & Sessions ]Udge, East Sessions Division, Tezu, Lohit District,

Arunachal Pradesh has been granted casual leave on 20'11'2021, 22'LL'2OZL'

23.11,202!, 25.L1.2O2L and 26,LL.2O2L and restricted holiday on

24,t1.2O2L, along with station leave permission w'e'f' 19'11'2021 to

26.LL,2O21. A senior Judicial officer available at the station will remain in charge of

his Court and office during his absence'
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1. Shri Yomge Ado, District & Sessions Judge, Tezu, Lohit Distrlct'

Arunachal Pradesh.

. The Project Manager, Gauhati High Court'


